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Title: Motion to defer the Chartered Accountants, the Cost and Works
Accountants and the Company Secretaries (Amendment) Bill, 2021.
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SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): Sir, I am
opposing the arguments advanced by the hon. Minister. The reason being that
the Institute of Chartered Accountants of India has raised concern over the
proposal to have a non-Chartered Accountant as the Presiding Officer ...

(Interruptions)
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SHRI ADHIR RANJAN CHOWDHURY: Sir, again, [ am urging upon this

Government that this legislation also should be referred to the Standing

Committee ... ([nterruptions)

HON. CHAIRPERSON : It has already been referred to the Standing
Committee by the hon. Minister. HTU Ul fawg WfET Ut o fQu| 3w
g, Y7gaIq |
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The Lok Sabha then adjourned till Eleven of the Clock on Wednesday,
December 22, 2021/Pausha 01, 1943 (Saka)
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LIVE TELECAST OF PROCEEDINGS OF LOK SABHA

Lok Sabha proceedings are being telecast live on Sansad T.V. Channel. Live
telecast begins at 11 A.M. everyday the Lok Sabha sits, till the adjournment of the
House.

Published under Rules 379 and 382 of the Rules of Procedure and Conduct of Business

in Lok Sabha (Sixteenth Edition)

* The sign + marked above the name of a Member indicates that the Question was actually asked on
the floor of the House by that Member.

* Available in Master copy of Debate, placed in Library.
# Not recorded

* Not recorded.

* Expunged as ordered by the Chair.

* Not recorded.
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